Special [© Tuly, 2014] Mentions 329

Tilka Manjhi was amongst the first freedom fighters who fought against the
oppressive rule of the British in India. He led a five-year uprising against the British
and without doubt he should be considered as one of the precursors of the national
liberation movement which gathered momentum under the leadership of Mahatma
Gandhi. Tilka Manjhi was perhaps amongst the first martyrs of the freedom struggle --
he was hanged by the British in Bhagalpur in 1785.

We are today constantly seize with a blaze of eulogy of many leaders including
some who hold high offices. A number of schemes, iconic buildings, airports, etc., are
named after such leaders. Yet there is no recognition to this great Santhal leader who
made the ultimate sacrifice for the fruits of freedom and democracy that we pride
ourselves today. To give due recognition to the first freedom fighter of India, [ would

urge the following to be considered as a token tribute to this great tribal revolutionary :

(a) Examine and consider declaring him as the first martyr of India's freedom

struggle.

(by Department of School Education and Literacy should introduce in the NCERT
books a section dealing with contribution to freedom struggle by early leaders
like Tilka Manjhi.

Demand to provide electricity and loans to the farmers at

cheaper rates and other infrastructural facilities
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ME. DEFUTY CHAIEMAN : Mr. Shanfaram Waik.
SHRI SHAWTAR AP MNAIE (Goa): I want to read it. . Tnterruptions)...

ME. DEFUTY CHAIRMEMN: Everybody s doing this. .. Jaterreptions)... You

mention the subject. . Jaterrupttons).. I want to read this. . Jaterruptions)... Thisisa
sensitree matter. . Taterrapitons)..

AHEI GHAWTABAM WAIK: I am telling wou the subject. The subject is that
Porfuguese Gorermment is clairming sore land in Goa. . Taterruptions).. It &5 a

serious tatter. . Taterrupitons)... You do not allow me to tead. . Taterrupttons)..

ME. DEPUTY CHAIEMAM: Tou mention the subject and lavw it on the Table
. (Trterruptions)...

SHREI BHAWMTARERD WAIK:  But I felling wou what the subject is
. [T terruptions)...

ME. DEPUTY CHAIRRMAN: Mo problesn. Onee it is lnid on the Table | it iz in
the public domain,

SHEI GHAWTABRAR WATE: This iz a sensitive matter If theteis any® in you,
then you will allowr me to speak.

ME. DEFUTY CHAIEPMEM: That temmatk iz exponged. You cannot judee myt.
Mr K2 Twagi

Demand to make changes in the lbnd acquiition lhws after consultation
with farmers and discussion on the matter in the House
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